{(b)  whether NAFED had also provided bank counter guarantee under business tie
upto 29 private companies to the tune of more than Rs. 3,900 crores and several
companies defaulted on payment and interest liability is wiping out the cooperative
profit; and

(c) if so, the detail thereof and the guidelines farmed by Government for
restructuring NAFED?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(PROF. K. V. THOMAS): (a) Yes, Sir.

{b) and (¢) NAFED did not provide any bank counter guarantee in respect of
tie-up business. During the years 2003-06, NAFED undertook public private partnership
business for the value of Rs. 3945.50 crores with 62 parties. Out of which an amount of
Rs. 2880.44 crores has been realized as on 30.09.2010 from various parties. An
amount of Rs. 1658.05 crores including principal amount of Rs. 1065.06 crores,
Rs. 585.53 crores towards interest and service charge of Rs. 7.46 crores is due from 29
parties. No guidelines have been framed by Government for restructuring of NAFED.
However, a Committee was constituted as per the directions of Hon’ble High Court,
Delhi, under the Chairmanship of Additional Secretary, Department of Agriculture and
Cooperation to prepare guidelines covering structural and systematic improvements in
working of NAFED. The Committee has submitted its report.

World-wide food crisis

1881. PROF. SAIF-UD-DIN SOZ: Will the Minister of AGRICULTURE be pleased
to state:

{a) whether Government is aware of UN’s Food and Agriculture Organisation
(FAQ) calling an emergency meeting in September, 2010 to discuss food crisis brewing
in many parts of the world; and

{(b) ifso, Government’s response towards this crisis?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(PROF. K.V. THOMAS): (a) and (b) An Extraordinary Joint Intersessional Meeting of
the Intergovernmental Group (IGG) on Grains and the Intergovernmental Group on Rice
was held on 24th September, 2010 in Rome, Italy. The Session acknowledged sudden
increase in prices and deterioration of prospects for cereal markets in recent months, for
wheat in particular. Though the Groups did not conclude that this situation was indicative
of an impending food crisis. The Groups further agreed that increased investment in
agriculture, new technologies and good policies, amongst others, are key elements to
ensure global food security.

However, in India presently there are adequate stocks of foodgrains available. Their
Central Pool stocks are more than sufficient to meet requirements. The investments in
agriculture and rural infrastructure has been stepped up in order to get the targeted
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agricultural growth rate of 4.1%. And also further to achieve this, in consultation with
stakeholders, initiatives like National Food Security Mission (NFSM), Rashtriya Krishi
Vikas Yojana (RKVY), Integrated Scheme of Oilseeds, Pulses, Oilpalm and Maize
(ISOPOM) and increased availability of Agricultural Credit have been taken to improve
productivity and production of food crops. Thus there is no apprehension of any food
crisis in the country.

Production of groundnut in Orissa

F1882. SHRI RUDRA NARAYAN PANY: Will the Minister of AGRICULTURE
be pleased to state:

{a)  whether Orissa ranks first in production of groundnut in the country:

{b) whether Government has any proposal regarding special nitiative by Indian
Council of Agriculture Research for extensive research on groundnut;

{c) if so, the details thereof; and

(d) whether the State Government has drawn Centre’s attention from this point of
view?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(PROF. K. V. THOMAS): (a) No, Sir.

{b) to (d) There is no additional research proposal under consideration regarding
special inmitiatives for groundnut research. The Indian Council of Agricultural Research
has one centre under All India Coordinated Research Project on Groundnut at Orissa
University of Agriculture and Technology, Bhubaneswar catering the need of further
research on Groundnut for different agro-ecologies of Orissa.

Suicide by farmers

F1883. SHRI RUDRA NARAYAN PANY: Will the Minister of AGRICULTURE
be pleased to state:

{a) the number of farmers who committed suicide during the period between the
prorogation of the last session i.e. 31 August, 2010 and the beginning of this session of
Parliament i.e. 9 November, 2010;

(b)  whether jute, sugarcane and cotton growing farmers are also there among such
Persons;

{c) whether there are many States like Orissa that are unwilling to accept the
suicide by farmers; and

{d) if so, the stand of Central Government in this regard?

TOriginal notice of the question was received in Hindi.
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